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SCHEDULE- - FORM A
PUBLIC ANNOUNCEMENT

[Under regulation 6 of the Insolvency and Bankruptcy Board of India)
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
INSTAMEDICO AND IT SERVICES PRIVATE LIMITED (OPC)

RELEVANT PARTICULARS

Name of corporate debtor Instamedico And It Services Private Limited (OPC)

Date of incorporation of corporate debtor | 20/09/2016

WM

Authority under which corporate debtor | ROC Jaipur
is incorporated / registered

4, |Corporate Identity No. / Limited Liability | U74999RJ20160PC056033
Identification No. of corporate debtor

5. |Address of the registered office and Registered Address: E-15, Kings Street, 1st Avenue,
principal office (if any) of corporate Lal Bahadur Nagar (West) JI Nehru Marg, Jalpur,
debtor Rajasthan, India - 302018

Corporate Address: G-16, 17, 51, 52, F-14, 15, 16
Dwarika Tower, Central Spine, Vidhyadhar Nagar,
Jaipur, Rajasthan - 302023

6, |Insolvency commencement date in 22/05/2025
respect of corporate debtor {Order obtained from the webslte of Hon'ble NCLT on

27/05/2025)

7. |Estimated date of closure of insolvency | 18/11/2025
resolution process {180Cth day from the Insolvency commencement date

ie., 22/05/2025)

8. |Name and registration number of the Sunil Kumar
Insolvency professional acting as interim | IBBI Registration No.

resolution professional IBBI/IPA-0O1/IP-PL02607/2021-2022/14018
9. |Address and e-mail of the interim Address: 4/46, KCC Nagar Ajimer Road, Hanuman
resolution professional, as registered Mandir, Near Sector 4 Park, Jalpur,
with the Board Rajasthan - 302021, Email: sunilca84@gmail.com
10.] Address and e-mail to be used for Address: 4/46, KCC Nagar Ajmer Road, Hanuman
correspondence with the interim Mandir, Near Sector 4 Park, Jalpur,
resolution professional Rajasthan - 302021.
Email: ibc.instamedico@gmail.com
11 |Last date for submission of claims 10/06,2025 (14th day from the date of obtaining
order ie. 27/05/2025)
12.|Classes of creditors, if any, under No class of credltors could be determined at this

clause (b) of sub-sectlon (6A) of sectlon | stage
21, ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | Physical Address: Not Applicable
are available at:

Notice Is hereby glven that Hon’ble Natlonal Company Law Tribunal, Jalpur Bench has
ordered the commencement of a Corporate Insolvency Resolutlon Process of
Instamedico And It Services Private Limited (OPC) on 22/05/2025 (Order obtained from
the website of NCLT on 27/05/2025).

The creditors of Instamedico And It Services Private Limited (OPC) are hereby called upon
to submit their claims with proof on or before 10/06/2025 to the Interim Resolution
Professional atthe address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submisslon of false or misleading proofs of clalm shall attract penaltles.

Date: 29/05/2025
Place: Jaipur

Sd/

Sunll Kumar

(Interim Resolution Professional)

In the matter of Instamedlco And It Services Private Limited (OPC)
IP Registration No.: IBBI/IPA-001/IP-P-02607/2021-2022/14018
AFA Certificate No.: AA1/14018/02/300625/106827

Valld upto 30-Jun-25




